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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, "
" PRINCIPAL BENCH, NEW DELHI

ML.A. NO: 73/2025
ORIGINAL APPLICATION NO. 840/2022
WITH
ORIGINAL APPLICATION NO. 773/2022

IN THE MATTER OF:

DR. SANJAY KULSHRESTHRA «.Applicant(s)
Versus

GOVERNMENT OF UTTAR PRADESH

& OTHERS ...Respondent(s)
WITH ‘

RAJESH PAREEK ...Applicant(s)
Versus

GOVERNMENT OF UTTAR PRADESH

& OTHERS ...Respondent(s)

REPLY AFFIDAVIT ON BEHALF OF THE UTTAR
PRADESHPOLLUTION CONTROL BOARD

I, Pankaj Yadav, aged about 44 years, S/o Shri Lalmani Yadav,
presently posted as Regional Officer, Uttar Pradesh Pollution Control
Board (hereinafter UPPCB), Mathura, do hereby solemnly affirm and

state on oath as under:

» d 1.  ThatI in the above noted capacity, am well conversant with
the facts and records of the present case, hence am competent

and authorized to swear this affidavit.

2. That in compliance to the directions passed by Hon'ble
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Tribunal vide order dated 22.09.2025 UPPCB vide letter dated
12.12.2025 has issued letter to Municipal commissioner Nagar
Nigam Agra and Mathura Vrindavan to deposit the
Environmental Compensation imposed by Hon'ble Tribunal
vide order dated 24.04.2024, UPPCB has communicated the
above letter dated 12.12.2025 to Urban Developmeht
Department Government of Uttar Pradesh to issue directions to
Nagar Nigam Agra and Nagar Nigam Mathura Vrindavan for
deposition of Environmental Compensation to UPPCB. A true
copy of the letter dated 12.12.2025 is being annexed herewith

and marked as Annexure-1

That furthermore the Hon’ble Supreme Court of India vide its
order dated 04.08.2025 passed in Civil Appeal No(s). 757-760
of 2013, D.P.P.C. Versus Lodhi Property Co. Ltd. Etc., has
observed, though the present calculation is placed only in
compliance of the directions of The Hon’ble Tribunal and not
impose any environmental compensation as directed by
Hon’ble Supreme Court. Hon’ble Supreme Court has directed
that Union of India be impleaded in the above case and will
inform the Hon’ble Court about the Rules and Regulations to
be framed by it.

That it is submit here that the calculations for the evaluation of
Environmental Compensation after 07.12.2023 (the last date
taken by Hon'ble Tribunal in its EC imposition vide order
dated 24.04.2024) i.e. From 08.12.2023 to 10.12.2025 against

Nagar Nigam, Agra is given below:-
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A. Based on gap in sewage treatment facilities

o As per the information provided by the Jal Nigam Agra
and Jal Kal Vibhag Agra there are 90 drains in Agra
having total flow of 286 MLD.

e Total STP in Agra are 9 with treatment capacity of
220.75 MLD.

e From the above there is clear gap of 65.25 MLD.

Considering above the amount of Environmental Compensation after
From 08.12.2023 to 10.12.2025

= 65250000 litre x 733 x 1 paisa per litre

=Rs. 47,82,82,500-/ (Rs. Forty Seven crore Eighty two Lakhs
Eighty two Thousand Five Hundred Only)

B. Based on gap in utilized capacity
e Total established STP are 9

e Total installed treatment capacity is 220.75MLD.

e Total utilized capacity is 175 MLD

e From the above there is clear utilization gap of
45.75 MLD.

Considering above the amount of Environmental Compensation after
From 08.12.2023 to 10.12.2025

= 45750000 litre x 733 x 1 paisa per litre

=Rs. 33,53,47,500-/ (Rs. Thirty Three crore Fifty Three Lakhs
Forty Seven Thousand Five Hundred Only)

C. Based on the performance of STP's
e There are 9 STP's

* From 08.12.2023 to 10.12.2025 the status of STP'
s which are found non complying is given below:

» UPPCB is conducting weekly monitoring of

the STP's. Chart of date wise monitoring
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data on which the STP's are found non
complying is annexed herewith as
Annexure No. 2

» The 36 MLD STP is found non complying
in 7 samples and 50 days of non
compliance. The STP has discharged 36

MLD of sewage which does not meet the

norms for 50 days.

Considering above the amount of Environmental Compensation after
From 08.12.2023 to 10.12.2025 for non meeting discharge

= 36000000 litre x 50 x 1 paisa per litre
=Rs. 1,80,00,000 /- (Rs. One crore Eighty Lakhs Only)

The total cumulative EC evaluated = A+B+C= Rs. 83,16,30,000/-
(Rs. Eighty Three crore Sixteen Lakh Thirty Thousand Only)

5. That it is submit here that the calculations for the evaluation
of Environmental Compensation after 07.12.2023 (the last
date taken by Hon'ble Trinunal in its EC imposition vide
order dated 24.04.2024) i.e. From 08.12.2023 to 10.12.2025

against Nagar Nigam, Mathura Vrindavan is given below:-

A. Based on gap in sewage treatment facilities

e As per the information provided by the Jal Nigam
(Rural) Agra there are 36 drains in Mathura Vrindavan
having total flow of 110 MLD.

e Total STP in Mathura Vrindavan are 7 with treatment
capacity of 82.06 MLD.

o From the above there is clear gap of 27.94 MLD.

Considering above the amount of Environmental Compensation after
From 08.12.2023 to 10.12.2025
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= 27940000 litre x 733 x 1 paisa per litre

=Rs. 20,48,00,200-/ (Rs. Twenty crore Forty Eight Lakhs Two

Hundred Only)

B. Based on gap in utilized capacity

Total established STP are 07

Total installed treatment capacity is 82.06 MLD.
The 14.5 MLD STP is continuously running from
Dt. 07/01/2025 with 50 % capacity (7.25 MLD).
As 2.76 MLD STP Goverdhan is not operational
since from 28/02/2025 .

Total utilized capacity from Dt. 07/01/2025 to
Dt. 27/02/2025 is 74.81 MLD

From the above there is clear utilization gap from
Dt. 07/01/2025 to Dt. 27/02/2025 is 7.25 MLD.
Total utilized capacity is from Dt. 28/02/2025 to

- Dt. 10/12/2025 is 72.05 MLD

From the above there is clear utilization gap from

Dt. 28/02/2025 to Dt. 10/12/2025 is 10.01 MLD.

Considering above the amount of Environmental Compensation after

From Dt. 28/02/2025 to Dt. 10/12/2025

=10010000 litre x 286 x 1 paisa per litre =Rs. 2,86,28,600.00

=The Total Environmental Compensation Based on utilization gap is
3770000 + 28628600 = Rs.3,23,98,600/- (Rs. Three Crore
Twenty Three Lakh Ninety eight Thousand Six Hundred Only)

C. Based on the performance of STP's
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o There are 7 STP's
o From 08.12.2023 to 10.12.2025 the status of STP'
s which are found non complying is given below:
» UPPCB is conducting weekly monitoring of
the STP's. Chart of date wise monitoring

data on which the STP's are found non
complying is annexed herewith as
Annexure No. 3

» The 2.76 MLD Govardhan STP is found
non complying for 462 days. The STP has |
discharged 2.76 MLD of sewage which
does not meet the norms for 462 days.

» The 8 MLD STP is found non complying
for 91 days. The STP has discharged 8
MLD of sewage which does not meet the
norms for 91 days.

» The 6.8 MLD Masani STP is found non
complying for 56 days. The STP has
discharged 6.8 MLD of sewage which does
not meet the norms for 56 days.

» The 145 MLD STP i;e, found non
complying for 387 days. The STP has
discharged 14.5 MLD of sewage which
does not meet the norms for 36 days ( From
15.052024 to 19.06.2024) and has
discharged 7.25 MLD of non complying
discharge for 361 days as the plant is

operating on 50% utilization.
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Considering above the amount of Enviro
nmental Compensation aft
From 08.12.2023 to 10.12.2025 for non meeting discharge normas i:r

tabulated below:
Name of STP | Number of days | Total | EC (in Rs.)=Litres |
of discharge not | discharge | x days x 1 paisa
meeting norms | (MLD) per litre
2.76 MLD 462 276 . |EC=1,27,51,200
Govardhan
8 MLD 91 8 EC=72,80,000
6.8 MLD 56 6.8 EC=38,08,000
14.5 MLD 36 14.5 EC=52,20,000
361 1.25 EC=2,61,72,500
Total EC (Rs.) EC=5,52,31,700 |

The total cumulative EC evaluated = A+B+C= Rs. 29,24,30,500/-
(Rs. Twenty Nine Crore Twenty Four Lakh Thirty Thousand
Five Hundred Only )

The above report is placed on behalf of the Uttar Pradesh Pollution
Control Board before this Hon’ble Tribunal for its kind perusal and

consideration.

DEPONENT

%" VERIFICATION:
I, the above named deponent, do hereby verify that the contents of

above affidavit are true to my knowledge derived from official

record. No part of the same is false and nothing has been concealed

there from.
VERIFIED ON THIS THE 20 DAY OF DECEMBER, 2025 AT
MATHURA
'l {) mrm
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"0, Learned counsel appearing for the UPPCB submits rhat so Jar as rhe

recovery of EC of Rs. 58.39,20.000- from the Agra Nagar Nigam and of Rs.
7,20.10.000- from the Mathura-Vrvindavan Nagar Nigam is concerned 5 the UP PCB
will take expeditious steps but so far as the EC for the subsequemt period is concerned
the UPPCB will disclose the details of calculation of EC in the next affidavit before the
Tvibunal. In thar affidavit the UP PCB will also disclose the status of compliance aof
norms by the STPs in Mathura-Vrindavan as also in Agra and status of drains. = Let
norice be issued to ithe Commissioner. Mumicipal Corporation Agra and the
Commissioner. Mimicipal Corporation Mathura Viindavan by the Regisny for filing
their reply by way of affidavit disciosing stams of compliance of the order of the
Tribunal passed in the OA.."
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Uttar Pradesh Pollution Control Board

Agra (Dec.2023-Dec.2025)

Total -50 Day's

Nameand | teof | Achieving/Not Achieving (As [ Installed Utilized
SL No. |Address of Ins ate t‘:on per MOEFCC notification Capacity Capacity
STP e dated 13.10.2017) (MLD) (MLD)
22.06.2024 Not Achieving
28.06.2024 Not Achieving
08.07.2024 Not Achieving
36 MLD —
l Sadarwan | 12.07.2024 Not Achieving 2 36
(Bichpuri) | 20.07.2024 Not Achieving
New  129.07.2024 Not Achieving_
03.08.2024 Achieving
30.10.2024 Not Achieving
07.11.2024 Achieving

Annexure No. 2

224



P — S e = e E e
o e e R M e Y

225 1 1 Annexure No. 3

\ Uttar Pradesh Pollution Control Board
| Mathura (Dec.2023-Dec.2025)
Achievin,
\:l. No. Name and Date of (As p::' 352?'22”“ Towtalisd Utilized Capacity
Address of STP | Inspection notification dated C;:;gty (MLD)
| 13.10.2017) ( )
12.12.2023 Not Achieving
19.12.2023 Not Achieving
26.12.2023 Not Achieving
02.01.2024 Not Achieving
09.01.2024 Not Achieving
23.01.2024 Not Achieving
30.01.2024 Not Achieving |
06.02.2024 Not Achieving
13.02.2024 Not Achieving
20.02.2024 Not Achieving
27.02.2024 Not Achieving
05.03.2024 Not Achieving
12.03.2024 Not Achieving
19.03.2024 Not Achieving
27.03.2024 Not Achieving
02.04.2024 Not Achieving
16.04.2024 Not Achieving
07.05.2024 Not Achieving
15.05.2024 Not Achieving
21.05.2024 Not Achieving
28.05.2024 Not Achieving
04.06.2024 Not Achieving
11.06.2024 Not Achieving
19.06.2024 Not Achieving
. 25.06.2024 Not Achieving |
02.07.2024 Not Achieving |
06.08.2024 Not Achieving | 598
13.08.2024 Not Achieving -
1 2.76 MLD 20.08.2024 Not Achieving 2.76
Goverdhan STP ™38 08.2024 Not Achieving
03.09.2024 Not Achieving
10.09.2024 Not Achieving
17.09.2024 Not Achieving
24.09.2024 Not Achieving
01.10.2024 Not Achieving
08.10.2024 Not Achieving
15.10.2024 Not Achieving
22.10.2024 Not Achieving
29.10.2024 Not Achieving
05.11.2024 Not Achieving
11.11.2024 Not Achieving
20.11.2024 Not Achieving
26.11.2024 Not Achieving
03.12.2024 Not Achieving |
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10.12.2024 Not Achieving
17.12.2024 Not Achieving
24.12,2024 Not Achieving
31.12.2024 Not Achieving
07.01.2025 Not Achieving
14.01.2025 Not Achieving
04.02.2025 Not Achieving
12.02.2025 Not Achieving
18.02.2025 Not Achieving
25.02.2025 Not Achieving
Total -462 Day's

04.03.2025 to 28.11.2025

Not-Operational
(Under Maintenance)

6.8 MLD,
Masani,
Mathura

6.8

6.8

07.05.2024 Not Achieving
15.05.2024 Not Achieving
21.05.2024 Not Achieving
28.05.2024 Not Achieving
04.06.2024 Not Achieving
11.06.2024 Not Achieving
19.06.2024 Not Achieving
25.06.2024 Achieving
02.07.2024 Not Achieving
09.07.2024 Achieving
Total -56 Day's
30.04.2024 Not Achieving
07.05.2024 Not Achieving
15.05.2024 Not Achieving
21.05.2024 Not Achieving
28.05.2024 Not Achieving
04.06.2024 Not Achieving
11.06.2024 Not Achieving
19.06.2024 Not Achieving
125.06.2024 Achieving
07.01.2025 Not Achieving
15.01.2025 Not Achieving
21.01.2025 Not Achieving
29.01.2025 Not Achieving
04.02.2025 Not Achieving
11.02.2025 Not Achieving
18.02.2025 Not Achieving
25.02.2025 Not Achieving |
04.03.2025 Not Achieving
11.03.2025 Not Achieving
19.03.2025 Not Achieving
25.03.2025 Not Achieving
01,04.2025 Not Achieving |
09.04.2025 Not Achieving
15.04.2025 Not Achieving

226
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22.04.2025 Not Achievin
29.04.2025 Not Achieving
14.5 MLD 06.05.2025 Not Achieving
Tl‘ans-yamuna, 14-05.2025 Not Achieving
Jamunapar, | 20.05.2025 Not Achieving 14.5 145
Mathura 27.05.2025 Not Achieving
03.06.2025 Not Achieving
10.06.2025 Not Achieving |
18.06.2025 Not Achieving
24.06.2025 Not Achieving
02.07.2025 Not Achieving
08.07.2025 Not Achieving
15.07.2025 Not Achieving |
22.07.2025 Not Achieving
29.07.2025 Not Achieving ‘
05.08.2025 Not Achieving
12.08.2025 Not Achieving |
19.08.2025 Not Achieving
26.08.2025 Not Achieving
04.09.2025 Not Achieving
09.09.2025 Not Achieving
17.09.2025 Not Achieving
24.09.2025 Not Achieving
04.10.2025 Not Achieving
09.10.2025 Not Achieving
25.10.2025 Not Achieving
29.10.2025 Not Achieving
04.11.2025 Not Achieving
18.11.2025 Not Achieving
21.11.2025 Not Achieving |
28.11.2025 Not Achieving |
03.12.2025 Not Achieving |
Total -387 Not Achieving
04.02.2025 Not Achieving
11.02.2025 Not Achieving
18.02.2025 Not Achieving
25.02.2025 Not Achieving
04.03.2025 Not Achieving
08 MLD STP | 11.03.2025 Not Achieving
Near 100 Bed | 18.03.2025 Not Achieving
Hospital 26.03.2025 Not Achieving 8 8
Vrindavan, [ 02,04.2025 Not Achieving |
Manth road (™98 04.2025 Not Achieving
15.04.2025 Not Achieving
22.04.2025 Not Achieving
29.04.2025 Not Achieving
© 06.05.2025 Achieving

Total -91 Day's
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